
CUSTOM, EXCISE & SERVICETAX APPElLATE TRIBUNAL, NEW DElLHI
Customs, Service Tax & Anti Dumping Branch

Weekly Statement of dispatch of order fro 06/11/2017 to 10/11/2017

S.No Appeal No Application No Order No Order reed. date Dt. Of order

From Secy of sent to CR

President/VP /
Members

Final Orders

C/50265/2017-CU[DB)
FO/C/A/57137- 02/11/2017

1 57139/2017
06/11/2017

ST/59404/2013- FO/ST/A/57220/2017 02/11/2017
2 CU[DB)

06/11/2017

3
C/50301/2017-CU[DB) FO/C/A/57018/2017 02/11/2017 06/11/2017

4
C/51960/2015-CU [DB) FO/C/A/57034/2017 02/11/2017 06/11/2017

5
C/51458/2017-CU[DB) FO/C/A/57015/2017 02/11/2017 06/11/2017

6
C/50230/2017-CU[DB) FO/C/A/57003/2017 02/11/2017 06/11/2017

ST/59395/2013- FO/ST/A/57217/2017 02/11/2017
7 CU[DB)

06/11/2017

8
C/527/2007-CU[DBl FO/C/A/56820/2017 02/11/2017 06/11/2017
..... ?.-

C/51349/2017-CU[DB)
FO/C/A/57030- 02/11/2017

9 57031/2017
06/11/2017

10
C/780/2007-CUlU~) FO/C/A/570~5/2017 02/11/2017 06/11/2017

ST/51476/2014- FO/ST/A/56995/2017 02/11/2017
11 CU[DB)

06/11/2017

C/50670/2017-CU[DB)
FO/C/A/57046- 02/11/2017

12 57047/2017
06/11/2017

C/51271/2017-CU[DB)
FO/C/A/57049- 02/11/2017

13 57053/2017
06/11/2017

14
C/52594/2016-CU[DB) FO/C/A/57158/2017 02/11/2017 06/11/2017

/;



5T/119/2012-CU [DB]
FO/5T/A/57026/2017 02/11/2017 06/11/2017

15

5T/60541/2013- FO/5T/A/56957/2017 02/11/2017 06/11/2017
16 CU[DB]

FO/5T/A/57042- 02/11/2017

17
5T/2715/2012-CU[DB] 57043/2017

06/11/2017

C/50949/2014-CU[DB] FO/C/A/57118/2017 02/11/2017 06/11/2017
18

5T/60641/2013- FO/5T/A/57038/2017 02/11/2017
19 CU[DB]

06/11/2017

5T/50412/2014- FO/5T/A/57136/2017 02/11/2017
20 CU[DB]

06/11/2017

C/50415/2017-CU[DB]
FO/C/A/57102- 02/11/2017

21 57104/2017
06/11/2017

C/51553/2017-CU[DB]
FO/C/A/57086- 02/11/2017

22 57087/2017
06/11/2017

5T/55284/2013- FO/5T/A/57037/2017 02/11/2017
23 CU[DB]

06/11/2017

24
C/51291/2017-CU[DB] FO/C/A/57110/2017 02/11/2017 06/11/2017

25
5T/650/2012-CU [DB] FO/5T/A/57109/2017 02/11/2017 06/11/2017

5T/56444/2013- FO/5T/A/57111/2017 02/11/2017
26 CU[DB]

06/11/2017

5T/51806/2014- FO/5T/A/57032/2017 02/11/2017
27 CU[DB]

06/11/2017

/

28
5T/754/2009-CU[DB] FO/5T/A/57040/2017 02/11/2017 06/11/2017

C/54233/2014-CU [DB]
FO/C/ A/57096- 02/11/2017

29 57099/2017
06/11/2017

30
C/51373/2017-CU[DB] FO/C/A/57221/2017 02/11/2017 06/11/2017

31
C/51051/2017-CU [DB] FO/C/A/57006/2017 02/11/2017 06/11/2017



5T/53152/2014- FO/5T/A/57033/2017 02/11/2017 06/11/2017
32 CU[DB]

5T/55428/2013- FO/5T/A/57039/2017 02/11/2017 06/11/2017
33 CU[DB]

1-" 5T/50700/2014- FO/5T/A/57041/2017 02/11/2017 06/11/2017
34 CU[DB]

C/51412/2017-CU[DB] FO/C/A/56990/2017 02/11/2017 06/11/2017
35

C/178/2010-CU[DB] FO/C/A/57127/2017 02/11/2017 06/11/2017
36

C/353/2010-CU[DB]
FO/C/A/57128- 02/11/2017

37 57129/2017
06/11/2017

C/51513/2017-CU[DB]
FO/C/A/57165- 02/11/2017

38 57167/2017
06/11/2017

C/651/2011-CU[DB]
FO/C/A/56925- 02/11/2017

39 56926/2017
06/11/2017

C/249/2011-CU[DB]
FO/C/A/57009- 02/11/2017

40 57010/2017
06/11/2017

41
C/51429/2017-CU[DB] fO/C/A/57002/2017 02/11/2017 06/11/2017

C/697/2008-CU[DB]
FO/C/A/56961- 02/11/2017

42 56963/2017
06/11/2017

-

43
C/51415/2017-CU[DB] FO/C/A/57001/2017 02/11/2017 06/11/2017

5T/55393/2013- FO/5T/A/57235/2017 02/11/2017
44 CU[DB]

06/11/2017

Mise ORDERS

1
C/51505/2017-CU[DB] C/M 15C/50741/2017 MO/50675/2017 02/11/2017 06/11/2017

2
C/52193/2014-CU[DB] C/ROM/50502/2017 MO/50G57/2017 02/11/2017 06/11/2017

5T/51543/2017- 5T/COD/50767/2017 MO/50670/2017 02/11/2017
3 CU[DB]

06/11/2017

AD/51178/2017- FO/AD/A/57153- 02/11/2017
4 CU[DB] 57155/2017

06/11/2017

5
C/51502/2017-CU[DB] C/MISC/50735/2017 MO/S0662-S0663/2017 02/11/2017 06/11/2017



C/461/2008-CU[DB) C/ROM/S0744/2017 MO/S066S-S0667/2017 02/11/2017 06/11/2017

Kind Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-mote
uploaded in PDFformat on the CESTATwebsite immediately after signature of the Hon'ble members

on the sameday for the parties and public at large.
Thus all the interested parties and other information seekersunder R.T.IAct may

download these orders from CESTATwebsite.

- - - . - - ____:_ ____:__:___-



CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELLHI
Customs, Service Tax & Anti Dumping Branch

Weekly Statement of dispatch of order fro 13/11/2017 to 17/11/2017
S.No Appeal No Application No Order No Order reed. date Dt. Of order

From Secy of sent to CR

President/VP /
Members

Final Orders

1 C/50435/2015-CU [DB] FO/C/A/57373/2017 08/11/2017 14/11/2017

5T/58283/2013-
FO/5T/A/57376/2017 08/11/20172 CU[DB] 14/11/2017

3 C/53021/2016-CU[DB] FO/C/A/57372/2017 08/11/2017 14/11/2017

C/3021/2012-CU[DB]
FO/CjA/57415-

08/11/20174 57420/2017 14/11/2017

5 ST/1630/2011-CU[DB] FO/5T/A/57276/2017 08/11/2017 14/11/2017

ST/55412/2014- FO/ST/A/57187-
08/11/20176 CU[DB] 57206/2017 14/11/2017

ST/53794/2014-
FO/5T/A/57329/2017 08/11/20177 CU[DB] 14/11/2017

8 C/51647/2017-CU[DB] FO/C/A/57337j2017 08/11/2017 14/11/2017

5T/60080/2013-
FO/ST/A/57274/2017 08/11/20179 CU[DB] 14/11/2017

5T/52707/2016-
FO/STjAj57350/2017 08/11/201710 CU[DB] 14/11/2017

11 5T/1776/2011-CU[DB] FOjST/Aj57349j2017 08/11/2017 14/11/2017

12 STj3970/2012-CU [0 B] FOj5T/A/57267j2017 08/11/2017 14/11/2017

13 C/51578/2017-CU[DB] FO/C/A/57283j2017 08/11/2017 14/11/2017

5T/60603/2013-
FO/5T/A/57330j2017 08/11/201714 CU[DB] 14/11/2017



C/53685/2015-CU [DB] FO/C/A/57284/2017 08/11/2017 14/11/2017
15

FO/5T/A/5 7323-
08/11/201716 5T/143/2006-CU[DB]

57325/2017 14/11/2017

FO/C/A/57326-
08/11/201717 C/51124/2017-CU[DB]

57328/2017 14/11/2017

5T/51245/2014- FO/5T/A/57308-
08/11/201718 CU[DB] 57310/2017 14/11/2017

5T/1747/20lO-CUrDB] FO/5T/A/57172-
08/11/201719

57173/2017 14/11/2017

C/55629/2013-CU[DB] FO/C/A/57236-
08/11/201720

57239/2017 14/11/2017

5T/51322/2017-
FO/5T/A/57270/2017 08/11/201721 CU[DB] 14/11/2017

22 5T/364/2010-CU[DB] FO/5T/A/57180/2017 08/11/2017
14/11/2017

C/2412/2012-CU[DB] FO/C/A/57251-
08/11/201723

57257/2017 14/11/2017

24 C/517/2011-CU[DB] FO/C/A/57305/2017 08/11/2017
14/11/2017

C/3814/2012-CU[DB] FO/C/A/57169-
08/11/201725

57171/2017 14/11/2017

26 C/3816/2012-CU[DB] FO/C/A/57243/2017 08/11/2017
14/11/2017

27 5T/915/2009-CU [DB] FO/5T/A/56889/2017 08/11/2017
14/11/2017

C/50438/2015-CU[DB] FO/C/A/57401-
08/11/201728

57402/2017 14/11/2017

29 C/286/2011-CU[DB] FO/C/A/57277/2017 09/11/2017
16/11/2017

30 C/53676/2015-CU[DB] FO/C/A/57265/2017 09/11/2017
16/11/2017

5T/60497/2013-
FO/5T/A/57207/2017 09/11/201731 CU[DB]

16/11/2017



ST/359/2012-CU[DB] FO/ST/A/57351/2017 09/11/2017 16/11/201732

ST/327/2011-CU[DB] FO/ST/A/57434/2017 09/11/2017 16/11/201733

ST/344/20 11-CU [DB] FO/ST/A/57431/2017 09/11/2017 16/11/201734

ST/593/2011-CU[DB] FO/ST/A/57476/2017 09/11/2017 16/11/201735

ST/53430/2014- FO/ST/A/57477-
09/11/201736 CU[DB] 57479/2017 16/11/2017

37 C/50731/2017-CU[DB] FO/C/A/57480/2017 09/11/2017 16/11/2017

38 ST/3383/2012-CU[DB] FO/ST/A/57481/2017 09/11/2017 16/11/2017

39 ST/1853/2011-CU[DB] FO/ST/A/57482/2017 09/11/2017 16/11/2017

40 ST/1760/2011-CU[DB] FO/ST/A/57495/2017 09/11/2017 16/11/2017

41 ST/2569/2012-CU[DB] FO/ST/A/57540/2017 09/11/2017 16/11/2017

ST/845/2012-CU [DB] FO/ST/A/57553-
09/11/201742 57555/2017 16/11/2017

43 ST/101/2008-CU [DB] FO/ST/A/57556/2017 09/11/2017 16/11/2017

44 C/52869/2015-CU[DB] FO/C/A/57595/2017 09/11/2017 16/11/2017

ST/50922/2014- FO/ST /A/57596-
09/11/201745 CU[DB] 57597/2017 16/11/2017

46 ST/255/2009-CU[DB] FO/ST/A/57600/2017 09/11/2017 16/11/2017

C/50471/2017-CU[DB] FO/C/A/57647-
09/11/201747 57649/2017 16/11/2017

C/51119/2017-CU[DB] FO/C/A/57650-
09/11/201748 57652/2017 16/11/2017

ST/53239/2014-
FO/ST/A/57655/2017 09/11/201749 CU[DB] 16/11/2017



5T/50038/2014-
FO/5T/A/57656/2017 09/11/2017

50 CU[DB) 16/11/2017

51
C/51730/2016-CU[DB) FO/C/A/57663/2017 09/11/2017 16/11/2017

ST/~2948/2014- FO/5T/A/57664-
10/11/2017

52 CU[DB) 57665/2017 17/11/2017

MISCORDERS

5T/50164/2016-
5T/EH/50766/2017 MO/50694/2017 10/11/2017

1 CU[DB) 17/11/2017

5T/51411/2017-
5T/COD/50678/2017 MO/50694/2017 10/11/2017

2 CU[DB) 17/11/2017

3 C/51653/2016-CU [DB) C/MI5C/51522/2016 MO/50676/2017 10/11/2017 17/11/2017

4 C/50914/2015-CU[DB) C/ROA/50702/2017 MO/50699-50700/2017 10/11/2017 17/11/2017

5 5T/605/2011-CU[DB) 5T/ROM/50613/2017 MO/50714/2017 10/11/2017 17/11/2017

6 5T/3198/2012-CU[DB) 5T/ROM/50786/2017 MO/50716/2017 10/11/2017 17/11/2017

7 5T/81/2012-CU[DB) 5T/ROA/50363/2017 MO/50717/2017 10/11/2017 17/11/2017

5T/58224/2013-
5T/ROM/50739/2017 MO/50718/2017 10/11/2017

8 CU[DB) 17/11/2017

9 C/51612/2017-CU[DB) C/COD/50821/2017 MO/50725/2017 10/11/2017 17/11/2017

10 5T/971/2011-CU[DB) 5T/ROA/50233/2017 MO/50726/2017 10/11/2017 17/11/2017

11

Kind Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-moto
uploaded in PDFformat on the CESTATwebsite immediately after signature of the Hon'ble members

on the same day for the parties and public at large.
Thus all the interested parties and other information seekers under R.T.I Act may

download these orders from CESTATwebsite.

~y REGISTRAR



CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELLHI
Customs, Service Tax & Anti Dumping Branch

WeeklyStatement of dispatch of order fro 20/11/2017 to 24/11/2017
S.No Appeal No Application No Order No Order reed. date Dt.Of order

FromSecyof sent to CR
President/VP/
Members

FinalOrders

ST/57748/2013- FO/ST/A/57510/2017 16/11/2017
1 CU[DB] 21/11/2017

ST/1693/2011-CU[DB]
FO/ST/A/57485-

16/11/2017
2 57486/2017 21/11/2017

3 C/51387/2017-CU[DB] FO/C/A/57512/2017 16/11/2017 21/11/2017

ST/53351/2014-
FO/ST/A/57511/2017 16/11/2017

4 CU[DB] 21/11/2017

ST/60283/2013- FO/ST/A/57527-
16/11/20175 CU[DB] 57528/2017 21/11/2017

ST/53367/2014-
FO/ST/A/57529/2017 16/11/20176 CU[DB] 21/11/2017

ST/3183/2012-CU[DB]
FO/ST/A/57532-

16/11/20177 57535/2017 21/11/2017

8 ST/4073/2012-CU[DB] FO/ST/A/57536/2017 16/11/2017 21/11/2017

C/51770/2016-CU[DB]
FO/C/A/57742-

16/11/2017
9 57743/2017 21/11/2017

10 ST/1841/2010-CU[DB] FO/ST/A/57396/2017 16/11/2017 21/11/2017

11 C/56284/2013-CU[DB] FO/C/A/57348/2017 16/11/2017 21/11/2017

12 ST/1639/2010-CU[DB] FO/ST/A/57353/2017 16/11/2017 21/11/2017

13 ST/413/2012-CU[DB] FO/ST/A/57435/2017 16/11/2017 21/11/2017

ST/1654/2011-CU[DB]
FO/ST/A/57391-

16/11/2017
14 57395/2017 21/11/2017



ST/710/2012-CU[DB]
FO/ST/A/57399-

16/11/2017
15 57400/2017 21/11/2017

C/50431/2017-CU[DB]
FO/C/A/57411- 16/11/2017

16 57414/2017 21/11/2017

17 C/51342/2017-CU[DB] FO/C/A/57352/2017 16/11/2017 21/11/2017

ST/85/2011-CU[DB]
FO/ST/A/57436- 16/11/2017

18 57437/2017 21/11/2017

19 ST/767 /2009-CU[DB] FO/ST/A/57403/2017 16/11/2017 21/11/2017

20 ST/1822/2010-CU[DB] FO/ST/A/57281/2017 16/11/2017 21/11/2017

MISC ORDERS

Kind Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-moto
uploaded in PDFformat on the CESTATwebsite immediately after signature of the Hon'ble members
on the sameday for the parties and public at large.

Thus all the interested parties and other information seekers under R.T.IAct may
download these orders from CESTATwebsite.

"'-IDeputy REGISTRAR

/



CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELLHI
Customs, Service Tax & Anti Dumping Branch

WeeklyStatement of dispatch of order fro 27/11/2017 to 01/12/2017
S.No Appeal No Application No Order No Order reed. date Ot. Of order

From Secy of sent to CR
President/VP /
Members

Final Orders

ST/52891/2014-
FO/ST/A/57901/2017 23/11/20171 CU[OB] 30/11/2017

2 ST/443/2009-CU[OB] FO/ST/A/57761/2017 23/11/2017 30/11/2017

3 ST/1470/2011-CU[OB] FO/ST/A/57879/2017 23/11/2017 30/11/2017

4 ST/52/2010-CU [DB] FO/ST/A/57762/2017 23/11/2017 30/11/2017

ST/53098/2014-
FO/ST/A/57883/2017 23/11/20175 CU[OB] 30/11/2017

ST/51705/2017-
FO/ST/A/57704/2017 23/11/20176 CU[OB] 30/11/2017

ST/53011/2014-
FO/ST/A/57880/2017 23/11/20177 CU[OB] 30/11/2017

ST/S2995/2014-
FO/ST/A/57825/2017 23/11/20178 CU[OB] 30/11/2017

9 ST/1560/2011-CU[OB] FO/ST/A/57824/2017 23/11/2017 30/11/2017

ST/51795/2014-
FO/ST/A/57794/2017 23/11/201710 CU[OS] 30/11/2017

ST/50946/2014-
FO/ST/A/57793/2017 23/11/201711 CU[DS] 30/11/2017

ST/51591/2014-
FO/ST/A/57795/2017 23/11/201712 CUrDS] 30/11/2017

13 ST/1764/2011-CU[OB] FO/ST/A/57703/2017 23/11/2017 30/11/2017

ST/52956/2014-
FO/ST/A/57722/2017 23/11/201714 CU[DS] 30/11/2017

ST/55143/2013- FO/ST/ A/57798-
23/11/201715 CU[DBj 57803/2017 ~n/11/7017

"-_.- _. --



16 5T/15/2012-CU [DB) FO/5T/A/57723/2017 23/11/2017 30/11/2017

5T/58487/2013- FO/5T/A/57811-
23/11/2017

17 CU[DB) 57812/2017 30/11/2017

5T/1788/2011-CU[DB)
FO/5T/A/57809-

23/11/2017
18 57810/2017 30/11/2017

5T/129/2012-CU [DB)
FO/5T/ A/5 7805-

23/11/2017
19 57806/2017 30/11/2017

20 C/52560/2015-CU[DB) FO/C/A/57813/2017 23/11/2017 30/11/2017

5T/50495/2014- FO/5T/A/57680-
23/11/201721 CU[DB) 57683/2017 30/11/2017

5T/60206/2013- FO/5T/ A/57684-
23/11/201722 CU[DB) 57685/2017 30/11/2017

5T/60210/2013- FO/5T/A/57687-
23/11/201723 CU[DB) 57691/2017 30/11/2017

24 C/53910/2014-CU [DB) FO/C/A/57721/2017 23/11/2017 30/11/2017

25 C/50389/20 17-CU[DB) FO/C/A/57804/2017 23/11/2017 30/11/2017

26 C/50275/2016-CU[DB) FO/C/A/57724/2017 23/11/2017 30/11/2017

C/51769/2016-CU[DB)
FO/C/A/577 42-

23/11/201727 57743/2017 30/11/2017

5T/78/2012-CU [DB)
FO/5T/A/57807-

23/11/201728 57808/2017 30/11/2017

5T/55054/2013- FO/5T/A/57674-
23/11/201729 CU[DB) 57677/2017 30/11/2017

5T/58160/2013-
FO/5T/A/57679/2017 23/11/201730 CU[DB) 30/11/2017

31 5T/3944/2012-CU[DB) FO/5T/A/57698/2017 23/11/2017 30/11/2017

ST/50493/2014- FO/ST/ A/57680-
23/11/201732 CU[DB) 57683/2017 30/11/2017

Mise ORDERS



1
5T/1865/2010-CU [DB] 5T/ROM/50804/2017 MO/50733-50734/2017 23/11/2017 30/11/2017

2
5T/1764/2010-CU[DB] ST/ROM/50823/2017 MO/50731/2017 23/11/2017 30/11/2017

ST/51431/2017- ST/COD/50685/2017 MO/50727/2017 23/11/2017
3 CU[DB]

30/11/2017

ST/51152/2014- ST/ROA/50332/2017 MO/50760/2017 23/11/2017
4 CU[DB]

30/11/2017

5
5T/3319/2012-CU[DB] ST/ROA/50370/2017 MO/50764/2017 23/11/2017 30/11/2017

ST/50095/2017- 5T/MISC/50896/2017 MO/50759/2017 23/11/2017
6 CU[DB]

30/11/2017

Kind Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-moto
uploaded in PDFformat on the CESTATwebsite immediately after signature of the Hon'ble members
on the sameday for the parties and public at large.

Thus all the interested parties and other information seekersunder R.T.IAct may

download these orders from CESTATwebsite.

0& REGISTRAR


